RAJYA SABHA [25 August, 2000]

THE VICE-CHAIRMAN (SHRI SURESH PACHOQURL: There is one
amendment in clause 3 by Shri Margabandu. Are you moving?

SHRI R. MARGABANDU: | am not moving.

The question was put and the motion was adopted.
Clause 3 was added to the Bill.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): There is one
amendment in clause 4 by Shri Margabandu. Are you moving?

SHRI R. MARGABANDU: | am not moving.

The question was put and the motion was adopted
Clause 4 was added to the Bill.
Clauses 5 to 7 were added to the Bill.

Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRIMATI MENAKA GANDHL: | beg to move:

"That the Bill be passed.”

The question was put and the motion was adopted.

I. THE APPROPRIATION (RAILWAYS) NO. 3 BILL, 2000
AND
il. THE APPROPRIATION (RAILWAYS} NO. 4 BILL, 2000

THE VICE-CHAIRMAN (SHRI SURESH PACHCURI): The Minister will
move the Bills separately, but the discussion will take place together.

THE MINISTER OF RAILWAYS (KUMARI MAMTA BANERJEE): Sir, |
beg to move:
"That the Bill to provide for the authorisation of
appropriation of moneys out of the Consolidated Fund of

india to meet the amounts spent on certain services for
the purposes of Railways during the financial year ended
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on the 31* day of March, 1998 in excess of the amounts
granted for those services and for that year, as passed by
Lok Sabha, be taken into consideration.”

Sir, | also move:

"That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated
Fund of India for the services of the financial year 2000-
2001 for the purposes of Railways, as passed by Lok
Sabha, be taken into consideration.”

The questions were proposed.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Now, the
Appropriation {Railways) No. 3 & 4 Bills are open for discussion.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND THE MINISTER OF
INFORMATION TECHNOLOGY (SHRI PRAMOD MAHAJAN): Sir, we have
the Private Members' Business at 2.30 p.m., which will continue up to 5.00
p.m. So, some of the speakers will have to withdraw their names so that
we can get these Bills passed by 2.30 p.m. ...fInterruptions)... Or, if the
House so decides, will have to sit till late in the night.
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SHRI K. RAMA MCHANA RAO (Andhra Pradesh): Mr. Vice-Chairman,
Sir, | thank you for giving me this opportunity.

The Indian Railways is one of the largest railway systems in the world.
It has 147 years of history and today, it carries more than 12 million
passengers per day. It has 62,809 route kilometres out of which 44,216
kms is broad-gauge and 15,178 kms metre-gauge, as on 31* March, 1999.
Even though broad- gauge forms around 70 per cent of the route, it
generates more than 95 per cent of the freight output and more than 90 per
cent of the passenger output.

THE VICE-CHAIRMAN (SHRI SURESH PACHCURI): You are not
speaking from your seat.

SHRI K. RAMA MOHANA RAQO: Sorry, Sir.

THE WVICE-CHAIRMAN (SHRI SURESH PACHOURI): Okay. Please
continue.

SHRI K. RAMA MOHANA RAQ: Thank you, Sir,

SHRI MD. SALIM: Has he got a confirmed seat or is he on the waiting
list?

SHRI V.P. DURAISAMY (Tamil Nadu): He is speaking from an RAC seat.
SHRI C.P. THIRUNAVUKKARASU (Pondicherry) : | vacated it.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURYI): Please continue.

SHRI K. RAMA MOHANA RAQ: Sir, even though the broad-gauge forms
around 70 per cent of the route, it generates more than 95 per cent of the
freight output and more than 90 per cent of the passenger output. But the
meter-gauge, with around 24 per cent of route, generates only around 1.5
per cent of freight output and around seven per cent of the passenger
output. This shows the extent to which the meter-gauge is under-utilised or
not giving the optimum returns. Therefore, it is very essential that we
should give priority to gauge conversion.

As at the end of March, 1999, the overall arrears in track renewal was
around 12,000 kms on broad-gauge and 4,9996 kms on meter-gauge and
narrow-gauge. One of the reasons for rail accidents is non-renewal of the
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track. Even after achieving so much industrialisation, it is surprising that out
of the total of 108,418 kms track, 62,809 kms track is to be renewed. This
is a very serious issue and the Minister should lay emphasis on the
completion of renewal of track as early as possible.

The Indian Railways has more than 40,300 level crossings out of which
only around 16,000.have gatemen. Unmanned crossings are unsafe ahd we
are all aware that manry accidents take place at unmanned crossings. |
urge upon the Minister to provide either gatemen with barrier or advanced
safety devices and lifting barriers at all the crossings.

Electric traction is poliution free and energy efiicient. Today, we have to
find pollution free and energy efficient modes. - Even though electrification
was introduced in the Indian Railways in 1925, today, we have only about
15,000 kms of route electrified out of the total route of 62,000 kms which
comes to about 23 per cent. There is a need for stepping up the pace of
electrification.

Now, | would like to mention about the safety. Every second day, we
hear about a railway accident at some place or the other in the country.
According to the Year Book of Railways for 1998-99, during 1998-99, 388
accidents took place. Even though this number is less than that in 1997-98
which was 392, but it is more than that in 1996-97, i.e., 377. Therefore,
we should not feel complacent about it. it is surprising to note that more
than 85 per cent of train accidents take place due to human failure. |
strongly feel that this aspect has to be seriously considered. Even though
the Railways claim to have taken a lot of safety measures, they do not
appear to be sufficient enough to prevent the accidents. | urge upon the
Minister to give a serious thought to the safety aspect. Young and energetic
Minister as she is, | am sure, Mamataji will be able to do something in this
regard.

After every accident, the Railway Minister announces ex- gratia to the
famities of the persons deceased in the accident. But it is unfortunate, that
even after years' of accidents, the settlements are not made.

I have come to know about many cases where members of the
deceased families keep going to the Railway Claims Tribunals. |, therefore,
request the Minister to kindly look into this and ensure settiement
immediately after the accident. It has also come to my notice that the
Tribunals have -asked the family members of the deceased to produce
journey tickets of the deceased persons. How is it possible to locate the
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tickets of the deceased persons? This is an obnoxious clause, and this
needs to be seriously looked into. | want a firm/ reply from the Minister on
this point.

Now, | would like to bring to the notice of the Minister some specific
issues. We have been requesting the Railway Minister to allot Rs. 20 crores
for a raillway line on Karimnagar-Nizamabad section. But no action has so
far been taken in this regard. | want to know from the hon. Minister
whether this has been considered, and if so, what action has been taken.
There was earlier a separate Rajdhani Express train between Dethi and
Secunderabad. Last year, this train was suspended. Several requests were
made to the Railway Ministry for restoring this train. | would like to know
whether this train would be restored or not.

The Dakshin Express runs between Nizamuddin and Visakhapatnam
stations. It is a Link Express with linkage to Hyderabad. But passengers
do not get good service. The compartments are not properly cleaned and
regular water supply is not provided. Passengers travelling in this train face
a lot of problems. Half of the train which comes from Visakhapatnam, does
not have vestibule facility due to which, passengers cannot have the pantry
facility. | request the Minister to issue necessary instructions to improve the
service in this train. '

There is a small station in Vijayawada at Satyanarayanapuram. For
quite some time, there has been a proposal to close this station. But the
decision is still pending due to which the residents of this area are facing a
lot of problems. | request the Minister to kindly look into this problem and
do the needful. The traffic at Vijayawada station has considerably increased
due to which regularly trains have to-wait at the outer till the platforms are
cleared. |, therefore, request the Minister to kindly iook into this, and see,
that at least, two more platforms are provided for Vijayawada station as
early as possible.

Traffic has increased several folds in Hyderabad and Vijayawada.
Therefore, there is an urgeni necessity to provide metro railway facility in
these two cities. | request the Minister 10 consider these two proposals.
Vijayawada also requires more number of local trains. Lastly, lakhs and
lakhs of pilgrims are visiting Tirupati. So, a train may be introduced from
Delhi via Bhopal-Shirdi-Tirupati so that majority of the pilgrims can be
satisfied. | make an earnest request to the hon. Minister for Railways to
consider all the proposals that | have made.
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SHRI RAMACHANDRA KHUNTIA (Crissa): Mr. Vice-Chairman, Sir, we
are discussing the Appropriation. {Railways) No. 3 Bil, 2000 and the
Appropriation (Railways) No. 4 Bill, 2000. We must also appreciate the
initiative taken by the Railway Minister in regard to the development of the
Railways. | also thank the Railway Minister for the initiative taken by the
Railways at the time of the super cyclone in Orissa for transportation. But
| do not appreciate the Appropriation Bills because the Appropriation Bills
and the main Budget do not allot sufficient money to the State of Orissa.
Instead of dwelling on other things, | would like to draw the attention of the
House to the injustice being done to the State of Orissa by the Railways.
The Daitari-Bansapani railway link was originally scheduled to be completed
by 2003, and the State Government had demanded Rs. 150 crores but it
has been given only Rs. 20 crores. The total cost of the project from
Lanjagarh to Junagarh iast year was Rs. 13.39 crores. But only Rs. 2
crores have been allocated in the current Railway Budget.

In respect of 280 km. Khurda Road-Bolangir railway line, the estimated
cost was Rs.353.32 crores, but only Rs.14.50 crores have been given for
this project. For Talcher-Bimalgarh new railway line, the work has not been
started till today. For 78 kms. Haridaspur-Paradeep railway line and Angual-
Sukinda railway line, a very meagre amount has been allocated. As regards
Angual 50 Loco diesel shed, the project was started in 1994 but the work
could not be completed till today. In respect of doubling the single line
section in Orissa Sector and electrification of S.E. Railway, the work could
not progress to the expected extent. One Chief Engineer of Electrical
Works from Khandwa was posted in Orissa and it was decided that the
major portion of railway line would be electrified fast, but | am sorry to
inform you, Sir, that the electrification is not being done from Kharagpur to
Orissa and from Vijayawada to Orissa. We do not oppose the electrification
of Vijayawada or Kharagpur. The thing remains that all the money aliotted
to the railway is exhausted before it reaches Orissa.

About East Coast Railway Zone, | want to inform you, Sir, that the work
for East Coast Railway Zone for which the foundation-stone was laid by no
less a person than the then hon. Prime Minister of our country, Shri Deve
Gowda, has not been completed till today. It is a matter of shame that this
year, the total Budget allocation which was Rs.4.5 crores last year, is only
Rs.30 lakhs. That clearly shows that this zone is not going to function.
Why? | want to know whether, in the country, any other project for which
the foundation-stone was laid by the Prime Minister could also not be
completed. | strongly urge upon the Minister and the Government to
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allocate more funds and get the work of East Coast railway line be
completed.

About gauge conversion, Rupsha-Bangiriposhi railway line could not
start till today. Rupsha-Bangiriposhi railway line and Nuapara-Gunupur
railway line are important for bridging the road and rail communication gap,
and extension of Kujendre-Ramaguda railway line to Rayagada railway line.
They belong to Koraput District.

Sir, as you know, | want to mention here three things. One is, Orissa
is backward, and the second is, Orissa has enough mineral resources. We
are aiso doing transportation of coal and minerai products. The third is,
Orissa got, last time, Rs.1,30,000 crores of investment. That is the MoU
signed by the Orissa Government for investment. In my opinion, it is,
probably, the second or the third State to get such a huge investment. But
without port, without transporation, without developmént of railway, how
could this investment come to our State?

Sir, | want to mention a simple thing about Rajdhani Express. Rajdhani
Express is running from Bhubaneswar to Delhi. That is running two days a
week. Now Rajdhani Express is going from Bhubaneswar to Calcutta and
from Calcutta to Delhi. Why? The Rajdhani train which has been
introduced to run from Delhi to Bhubaneswar can also run from
Bhubaneswar to Delhi. The Rajdhani train can reach Bhubaneswar within
17 hours, 5 hours less than the total time. Since the third Rajdhani Express
is going to Calcutta, in my opinion, the Minister could also be kind enough
to consider running the Rajdhani Express from Delhi to Bhubaneswar and
from Bhubaneswar to Delhi directly. If that is done, five hours could be
saved.

Sir, | also want to mention that there is one place called Navigaya.
Jajpur was also one of the important places in the country and people from
various States used to go to Jajpur. Now the Dhamra port is coming up.
A railway line from Dhamra Port to Jajpur is possible via Navigaya.
Navigaya is an important and reputed place. It is well known in the whole
country.

| want to mention here that there are Shatabdi Expresses. The South
Eastern Railway is also an important zone. The Orissa people have been
demanding a Shatabadi Express for a long time. Many places are
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connected with Shatabdi Expresses. | would like to draw the attention of
the Minister to the demand of the Orissa people for a Shatabdi Express
from Delhi to Bhubaneshwar.

Similiarly, 1 would lke to draw the attention of the Minister to the
service between Bhubaneshwar and Berhampur. The Railway Ministry has
not paid attention to this sector. | request the Minister to start a DMU
between these two stations.

There has peen a long-pending demand to extend the Vijayawada-
Vizinagaram passenger to Rayagada. The Railways have been
constructing metro railways in many metropolitan cities. As you all know,
Cuttack is one of the oldest cities in the country and it is very congested.
Similar is the condition of Bhubaneshwar, Sambalpur and Berhampur. So,
metro railways should be set up at Sambalpur, Cuttack, Berhampur and"
Bhubaneshwar. 1t will be more beneficial because these cities are fast
developing and becoming congested.

Along with these suggestions, | want to mention one more point here.
The Railways are getting a lot of revenue from Orissa. Everybody knows
that. But at the time of Budget allocation, Crissa is not getting its due
share. This is the main reason for discontentment among the Orissa
people. The projects, which have been started at the time of the Congress
regime, are now stopped due to shortage of funds. The new projects,
which have been surveyed, could not also start. I urge the hon. Minister
who is dynamic, to consider all these proposals. | know she will not do any
injustice to Orissa. She knows Orissa well. She is belonging to our
neighbouring State. Considering the Orissa situation and considering that
major investments are coming to Orissa, | once again urge the Minister and
the Government to consider all the proposals and allocate more funds for
the oonl'tpietion of the. new projects, gauge conversion and electrification in
Orissa. ' Thank you.

MISS FRIDA TOPNOQO (Crissa). Sir, | associate myself with the views
expressed by Shri Ramachandra Khuntia.

KUMARI MAMATA BANERJEE : Sir, the Andhra Pradesh Rajdhani has
not been withdrawn. We are going to sign an MoU with the Andhra
Pradesh Government and the Karnataka Government for the development of
the railways.
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Sir, in the case of Orissa also, | would like to respond to the views
expressed by the hon. Member. Mr. Khuntia mentioned about the
investment in Orissa and all other things. The Indian Railways and the
Orissa Government are supporting the private sector in building railway
sidings and other things. We are encouraging the Orissa Government like
anything.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI):  You have not
responded to the point raised by Mr. Rama Mohana Rao that a special train
should be run from Defhi to Tirupati via Bhopal.

KUMARI MAMATA BANERJEE: Sir, | will examine it. At this moment, |
cannot say anything. | will examine it.

SHRI K. RAMA MOHANA RAQO: There was a Delhi-Secunderabad
direct Rajdhani. That was withdrawn last year.

KUMARI MAMATA BANERJEE: It has not been withdrawn. The
Rajdhani between Delhi and Secunderabad has not been withdrawn.

SHRI RAMACHANDRA KHUNTIA: What about the Rajdhani from Delhi
to Bhubaneshwar directly?

KUMAR! MAMATA BANERJEE: You make a suggestion and let us
examine it.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): 1 would like {o take
the sense of the House. Should we continue with this Bill or should we
take up the Private Members' Business?

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Sir, we should continue
with this Bill.

SHRI SANGH PRIYA GAUTAM (Uttar Pradesh): Sir, let us finish it.
After that we can take up the Private Members' Business.

SHRI1 V.V. RAGHAVAN (Kerala) : Sir, the Private Members' Business is
also important. | have to move a very important Resolution. Let us take up
...(Interruptionsj...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI: Shri S.
Niraikulathan.
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TSHRI S.NIRAIKULATHAN (Tamil Naduw): Mr, Vice-Chairman, Sir, | rise
to speak on the Railway Appropriation Bill on behalf of AIADMK. | wish to
tell one thing to the Hon'ble Railway Minister. Madam Minister, you are
‘Mamtaji' for the Railways, but for the oppressed people, for the SCs'STs
and BCs you are Mataji; that is what | feel.

Sir, year after year, in each Railway Budget, Tamilnadu is being
neglected. For a length of 1336 Kms. of railway network in Tamilnadu, the
estimated expenditure under various heads is rupees 1260 crore. But in the
current year's Budget only Rs.41 crore has been allocated. This is how
Tamilnadu is being treated.

| wish to cite one example. For the last five years we have been
demanding for laying a new BG line from Manamadurai to Tuticorin via
Kamudhi in Ramanathapuram district of Tamilnadu. | have raised this matter
several times inside and outside the House. | had pleaded with the former
Railway Minister also. Even the Railway Committee in its meeting held at
Chennai last year, accepted my demand for Manamadurai -Tuticorin BG line
via Kamudhi as viable project. Survey for this 126 Kms. long project was
carried out and it was estimated that the project would cost Rs.209 crore
rupees. But it has been rejected by the railway authorities on the ground of
negative rate of return: That the project will not earn profits. If so, then |
would like to ask, whether all other projects of railways are earning profits?
In fact, this project will benefit four districts namely, Ramanathapuram,
Siragangai, Virudhunagar and Tuticorin.

if this project is executed, a number of benefits would follow: Tuticorin-
Nagappattinam ports wouid be linked, the people of the backward district of
Ramanathapuram will get empioyment opportunities, people of the famine-hit
Ramanathapuram district would be able to travel to different places to work
and earn their livelihood, the generation of employment opportunities would
also put an end to caste violence etc. in the region, the travel distance of
800 Kms. from Tuticorin to Chennai via Thirunelveli, Thenkasi, Virudhunagar
shall be reduced to 600 Kms. thus save a distance of 200 Kms, fuel would
be saved, travel time and train fare would come down and freights from
Tuticorin coming to the north would earn huge revenues.

T English translation of the original speech delivered in Tamil.
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During the current financial year so far, the Southern Railway has
earned rupees 374.6 crore profit by way of freight charges. Yet the railway
authorities say that the project shall have negative rate of return. In view of
the enormous benefits likely to accrue to the people and the Railways, |
request the Hon'ble Railways Minister to kindly give green signal to the
Manamadurai - Kamudhi -Tuticorin BG line project.

Mr. Vice-Chairman, sir, out of the total Railway Budget allocation for the
year 2000-2001, only one fiftieth amount is allocated for Tamilnadu. If the
allocation for Tamilnadu continues this way, it will take over 25 years to
complete the projects. When we ask for execution of projec’s, we are told
there is paucity of funds. But stainless steel coaches, each costing over 1
crore rupees are being built. When higher railway officials travel, a full
coach known as saloon is given. But for genuine projects, funds are not
allocated. Madurai-Rameswaram, Trichy-Manamadurai, Tanjore-Nagore,
Tan®re-Villuppuram, Cuddalore-Salem and Villuppuram-Katpadi new-lines
need to be allocated more funds. Allocation of meagre funds for these
projects would be meaningless.

Due to gauge conversion in Tamilnadu, Chennai-Rameshwaram,
Chennai-Egmore-Tambaram and Trichy-Manamadurai ,trains have been
cancelled. This poses great inconvenience to the public, particuiarly the
pilgrims who come from different parts of the country to Madurai and
Rameswaram. Until the completion of Madurai- Rameswaram and Trichy-
Manamadurai conversion projects, Chennai- Madurai and Madurai-
Rameswaram express trains should be run. Same way day express should
be run from Madurai to Dindugal and from Dindugal to Trichy.

Sir, Salem-Namakkal project should be expedited; Chernai-Beach to
Taramani project should be extended up to Vellachery; on Madurai-
Rameswaram-Thosi highways, railway overbridges should be constructed at
Manamadurai, Kamudhakkudi, Ucchappuli and Paramakkudi; new railway
platforms should be constructed at Paramakkudi, Ramanathapuram and
Rameswaram in Ramanathapuram district, at Vamamarai and Karaikkudi in
Sivagangai district,  Thovalai in Kanniyakumari district and Valliyur in
Thirunelveli district.

The Hen'ble Railways Minister, in a statement this month, has said that
though estimates for Dindugal-Pollachi BG line have been made, it is not
possible to take up this project now for the want of funds. | do not

471



RAJYA SABHA [25 August, 2000]

understand, what is the use of such estimates. Sir, a point on purchase of
cranes by railways. 140-T model cranes were imported by the Railways,
sidetining the Calculta-based M/s.Jessop company. CAG report was critical
about it. 1 would like to know whether CB! enquiry has been ordered inlo
the deal. Before | conclude, 1 request the Hon'ble Mamtaji, to get the
Manamadurai-Kamudhi-Tuticorin new BG line project executed in the current
year and have the bilessings of Ramanathaswamy of Rameswaram. Thank
you.

SHRI V.P. DURAISAMY : Sir, at the outset, | would like to offer my
congratulations to the hon. Minister on her party's phenomenal success in
the recent elections, and | am sure that this would set a forerunner for its
success in the next year's elections as well ... (Interruptions)... | am
demanding more money from the Minister and that is why | thought a good
start would give good results.

I want to thank the Minister for the generous allotment of funds in the
recent Railway Budget for the gauge conversion project in Tamil Nadu,
especially in the metropolitan city of Chennai. The early completion of
Chennai-Dindigul gauge conversion has helped in the direct link from
Chennai to Kanyakumari which, in turn, has helped to connect the Southern
part of India to various States of the North India, including Howrah. | also
thank her for introducing a direct train between Kanyakumari and Howrah. |
requeslt the Minister that the frequency of the service should be increased in
due course.

The Salem-Karur new BG line which was sanctioned in 1997-988 has
not been given due recognition in the current Budget. The estimated cost
of the new 8 km. BG line was Rs.155 crores. In the first year, 1997-98,
the Railways allotted Rs.20 crores for this project and, subsequently, Rs.23
crores were allotted. For the current year, only Rs.10 crores have been
allotted. At present, trains from Karur have to reach Salem via Erode, a
distance of about 130 kms. The new line will provide a shorter and direct
link to all the southern trains. Sir, till this day, Namakkal town has no rail
link, though it is a lorry-body-building centre. Thousands of fleet owners
from North India utilise the services of body-builders of Namakkal. Besides
that, Namakkal is also a major poultry centre, next only to Andhra Pradesh.
Poultry units located in and around Namakkal provide livelihood to
thousands of rural pecple. A substantial portion of the traffic will be
diverted to the railways after inauguration of the new Salem-Karur BG line.
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The earlier project was scheduled to be completed by 2004. But, after
seeing this aliotment, | am afraid, it will take much more time. | request the
hon. Railway Minister to allot additional funds for the current year and more
funds for the coming year so as to compete this project.

Sir, Coimbatore City is an industrial town of Tamil Nadu, having various
units manufacturing agricultural machinery, industrial components and other
machinery and components. There is no express train connecting
Kanyakumari and Coimbatore. So, a train has to be introduced from
Kanyakumari to Ccimbatore. At present, a day-passenger train is being
operated by the Railways. This can be converted into a night-express train.
Then, the Coimbatore-Dindigul gauge conversion work, which is 167 kms.
iong, should be initiated.

SHRI GOPALSINH G. SOLANKI {Gujarat): Sir, so far as these two Bills
are concerned, | support them since they are meant to meet a constitutional
requirement. At the same time, | want to.make two or three suggestions.
Sir, Railways being the largest organisation not only in our nation, but in the
whole world, its administration must work properly. It is meant to be a
public utility. So, all the railway employees are supposed to cooperate with
the passengers, whenever the passengers require something or whenever

thay expect something from the railway staff. | came across an incident
.which | want to share and which | want to raise here. On the 17", | was
in Mathura. | went to the Deputy Station Superintendent, Mathura and

asked him to inform the Station Master, Delhi Station that | will be boarding
the train from Mathura instead of Delhi. He said that there was no facility
for conveying this information. Secondly, when | asked for the telephone
numbers of superior officers, he said he didn't have them. The office
adjacent to the Station Master's Office was that of the Area Manager. So, |
asked for the telephone numbers of the Area Manager's Office. He again
said, "We don't keep those telephone numbers®.

[THE VICE-CHAIRMAN (SHRI T. N. CHATURVED]) in the chair]

| asked for the DRM's telephone numbers. He said that he doesn't
have them, Sir, | would like to suggest one thing. There must be a board
displaying the telephone numbers of the officers at every station so that
whenever any passenger or any member of the public require any help
from the superior officer or they want to get their grievances redressed,
they are able to contact them.
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Secondly, Sir, throughout the country, there is a craze for reservation.

We are not able to meet the demands of the people, so far as
reservations on trains are concerned. So, | suggest that after every express
train. at least, there should be one train, with just sitting accommaodation,
connecting Delhi with the other metropolitan cities of Mumbai, Chennai and
Calcutta.

Sir, my next point is, for the last eight-nine years, we have been
demanding a stoppage for the August Kranti at Godhra. it is a virtual
bureaucratic denial not to have a stoppage there. From Munibai, that train
stops at Surat, at a distance of 65 kilometres; and from Surat, it stops at
Vadodara, at a distance of 70 kilometres. We have been demanding that it
should have a one-minute stoppage at Godhra, but it has not been done so
far.

Sir, Vadodara Division is the highest profit-making division, but the
passengers of that area are no! being given adequate facilities. We have
been requesting for a train from Dohad to Ahmedabad via Anand so that
the Adivasis can travel by that train. There is a lot of rush on that route.

Sir, | want to put forth one more suggestion for the consideration of the
hon. Minister. The Dehradun Express is the oldest train with first-class
accommodation. | think the first-class accommodation needs to be
converted into || AC or Il AC. If it is done, then it would bring more revenue
for the Railways. In the Frontier Mail aiso, the Railways have reduced the
number of compartments. They have reduced the number of | AC and Il AC
compartments by just half, whereas there is a lot of demand, as it is the
oldest train on the BBNC Railway since it was introduced.

Sir, | have to make one more suggestion for the consideration of the
hon, Minister. | would like to point that the recommendations of the
Standing Committee and other Commissions are not being properly
implemented by the Railways. | hope, the present Railway Minister, who is
very dynamic, would pay more attention to the recommendations of the
Standing Committee and other Commissions so0 that there is some
improvement in the functioning of our railway system.
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THE VICE-CHAIRMAN (SHRiI T.N. CHATURVEDI) . Miss Frida Topnoc
not here. Shri Dhammaviriyo.

SHRI EDUARDC FALEIRO : Sir, just give me one minute.
...(Interruptions)...

VEN'BLE DHAMMAVIRIYQC (Bihar) : Thank you, Sir.

Suwurenet (37 A.ow. wgddl): oMU F1 Iga U W oEH & 1 9 ® el s
&g gy |

srga o= ARk - wR, § S s/ @ dvan 9 € ) L(=@@urE)... Sir, thank
you very much for giving me an opportunity to speak on this. | support both
the Bills moved by the hon. Minister. We can divide the history of Indian
Railways into two parts. One is the British period and the other is the period
after Independence. It was a matter of great privilege for us that the British
had laid two important lines, one in Darjeeling, at a height of 8,000 feet; and
the other in Shimla. Even after 50 years. of our Independence, the people in
some of the State capitals of Sikkim, Tripura, Mizoram, Nagaland, Manipur
and Arunachal Pradesh do not have the opportunity of welcoming the rail
engine in their capitals. It is very surprising that even after 50 years of
independence, we are not able to lay railway lines in those areas. | would
request the hon. Minister to kindly ook into this matter. When Shri Ram
Vilas Paswan was the Railway Minister he boldly said that within a short
time, he would see that the railways reach those State capitals.

The North-Eastern people, especially of Arunachal Pradesh, Mizoram
and Tripura, are very religious minded. They and the North Bengal people
go to Gaya to perform pitru paksha pinda pradana. 1t is very important for
the Hindus and the Buddhists. But there is no direct train from Guwahati to
Gaya. When | requested the Minister, she said that people could go via
Patna. But from Patna, there are just one or two passenger trains only.
There is no safety too. | request the Minister, through you, Sir, to kindly
introduce one superfast train from Guwahati to Gaya so that the Hindus and
the Buddhists of the region get the priviiege of paying their respect to their
elders in the pitru paksha mela.

Sir, Patna is a very important railway station. There is naxalite activity in
that region. There is no place to sit, even for VIPs like MPs, MLAs, Ministers
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and officials. When these people come over there, there is no room for
them. There is a room, but it is very close to the room of the Assistant
Railway Manager. If you want to go to that room, you have to pass through
the room of the Station Manager. My request is, since it is such an
important railway static  kindly provide cne room for the VIPs, at the Patna
rallway station.

Sir, there was one fast passenger train from Danapur to Howranh. Now
they have discontinued it! | request you to kindly introduce it again. Gaya is
an international spot. There is no direct flight to Gaya fror: any pisco,
People have 10 come to Patna or any other place nearby and then go t.
Gaya. Sir, the Gaya railway station has to be modified now. It is very
important from the point of view of foreign pilgrims also.

Another point is, there is no reservation facility at Bodh Gaya. Just for
making reservation, people have to go from Bodh Gaya, spending Rs. 500-
600. It is my humble request to you to provide a reservation counter at
Bodh Gaya. Also, kindly renovate the Gaya railway station. That railway
station is very important for you too because people are coming from every
part of the world. ...{interruptions)... Kindly renovate it and provide facilities,
at least sitting facility, for the first-class and second-class passengers. There
is no place to sit, at the Railway Station. There is no place to sit, at the
platforms. Kindly provide these facilities.

| also request you to introduce a first-class coach in the Patna-Delhi
Rajdhani so that all officials and MPs can have the privilege. Otherwise,
there will be a lot of difficulties for them to get accommodation in the
Rajdhani express. This is my request to you.

Madam Minister, we know that you are bold and energetic. We
encourage you and we are proud of your administration of the Railways.

Thank you.

KUMARI MAMATA BANERJEE: Dhanbad, Gaya and Patna, all these
would be model stations.

SHRI V.V. RAGHAVAN: Mr. Vice-Chairman, Sir, our hon. Railway
Minister is very familiar with the acute problems the State of Kerala is facing
with regard to raitways. Sir, since the commissioning of the Konkan Railway,
almost all the trains, connecting the rest of India, are being routed through
the Konkan track. But there is no double line from Mangalore to Shoranur
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and from Ernakulam to Trivandrum. Ail the trains running on the single line
run late, for hours together. It is natural because they have to run on the
single line. There has been a heavy traffic since the commissioning of the
Konkan Railway. This problem is not being faced by the passengers of
Kerala only. Passengers of other regions who are coming here are also
facing this problem. The perscons going to the temple at Guruvayur are
very much inconvenienced. | request the hon. Minister to do something for
expediting the doubling work in Kerala because she knows the problem.
Sir, another point is regarding the Kuttipuram- Guruvayur line. It had been
accepted earlier and an amount of Rs.92 crcres was allotted. In the
Budget, there was provision for it. Now, | have received an intimation from
the Minister of State for Railways last week that Guruvayur to Kuttipuram...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Raghavan, you
have been given only two mintues. Please be brief.

SHRI V.V. RAGHAVAN: Sir, | will be very brief. Sir, | have been told
that Guruvayur to Kuttipuram is not a doubling project. Sir, it was a line
accepted earlier by the Railway Board because lakhs and lakhs of devotees
come to Guruvayar throughout the year from all parts of India. That is the
only line connection Guruvayur to the main line. How is that that doubling
of this line has been dropped when it had already been accepted? How
can you drop it?7 It has been stated that the survey is going on.  Sir, the
survey was completed, the project was accepted, the Planning Commission
had accepted it and the Railway Board had accepted...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): | think | have not
been able to make it ciear that we are not discussing the Railway Budget.
You had two mintues. Please conclude now.

SHRI V.V. RAGHAVAN: Sir, the first request | would make is, please
expedite the work of doubling, allot more funds and provide engineers who
are experts for the doubling work from Mangalore to Shoranur and from
Ernakulam to Trivandrum. Please take up the Kuttipuram-Guruvayar line
because it is not a new project. It was accepted earlier. Just because of
the doubling of Shoranur to Calicut route, you cannot drop-it. Please revive
it, at least in the next Budget. Thank you.

SHRI N.K. PREMACHANDRAN (Kerala): Mr. Vice-Chairman, Sir, { thank
you for giving me this opportunity. Sir, | associate myself with what
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3.00 p.m.

comrade Raghavan has said and support him Sir, the railways play a very
important role in the national integration of our country. Sir, probably,
Kerala is unlucky because we did not have any Railway Minister from Kerala
since our independence. That is why there is an imbalance in the
development of railways throughout the last five decades of our post-

Independence period. I remember, hon. Mamlaji, energetic Minister,
protested against the Railway Budget presented by Mr. Ram Vilas Paswan
in the Lok Sabha. | was a witnhess 1o that. As far as our State, Kerala,

is concerned, it does not have any railway zone; we do not have any
development project. We do not have any new project. We do not have
new trains. Nothing is there. Kerala has been discriminated against during
the last so many decades. Sir, | would be brief. Sir, the first thing 1
demand is that there should an exclusive railway zone for Kerala. Sir, we
are being neglected by New Delhi as well as the Southern Railway with its
headquarters at Chennai. So, this is double neglect and discrimination
against us by the administrative authorities as well as officials of the
Ministry. Therefore, there should be an exclusive railway zone for Kerala.
This is our main demand. | request the hon. Minister to consider it
favourably. Sir, another point is that a commitment was made by the
Railway Ministry that when the Mangalor- Shoranur line is completed and
also when the Quilon-Shoranur doubling work is completed, new trains
would be provided to the State of Kerala. Sir, it is to be noted that
doubling of Quilon to Trivandurum line has been completed. But no new
trains or new services or extension has been provided. Nothing has been
done so far.

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): Please conclude.

SHRI N. K. PREMACHANDRAN: Yes, Sir, | am concluding. Since the
Quilon to Trivandrum doubling is completed and the capacity is there, |
request the hon. Minister to have more thrust in that area also. Regarding
gauge conversion, only one gauge conversion, which is remaining in Kerala,
is Virudnagar-Quilon conversion of meter gauge to broad gauge. Sir, it is
very astonishing to know that in the last years' Budget, it has been
described as Quilon-Virudnagar conversion. But, immediately, after the
collapse of the Twelfth Lok Sabha when the Government was dissolved, it
was seen that the work has started. In the last years' Budget, Rs. 10
crores have been earmarked and aliotted to Quilon-Virudnagar conversion.
But it is quite unfortunate tc note that the work has started from Virudnagar
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and not from Quilon. Probably when work starts in Quilon from A to B, in
normal course the work starts from A and not from B. But it is quite
unfortunate that due to some mala fide political intention, the work has
started from Virudnagar. That is also discrimination. So, work should have
been slarted from Quilon. That has not been done. | request the hon.
Minister that simultaneous work has to be started both from Virudnagar as
well as Quilon otherwise; we will not be able to get the fruits. Sir,
Kayamkulum to Ernakulam doubling has not been accepted so far by the
Railways. There is a Railway line between Kayamkulum-Aliepey to
Ernakulam but that has not been accepted. So, | urge upon the Minister to
have the doubling in this area also so that this problem could be avoided.
Kerala has given much railway earnings by way of fare tickets as well as
goods traffic also. | hope the hon. Minister will consider all these facts.
With these words | conclude. Thank you.

sft et s (SOR W) ¢ u=are "eiewd faf @ W 3 3 4 R[{Yys,
2000 @1 # Fwef @R & fow @er gan § | welew, wdwerw # wrrhw Y& #:A @t
g aXw 9, gl urdl, SgO |AT UTd] A IR A TAT YA &F P A B 3R
¥ Fga-9gd @rTd R Afred B gu aurd 3 aredn € 5 agl 9 s e
B 7 @ HE A Q@ FEas tga ) f IQ 3w anfl 12 spra @t wuvr-sforn-
TS TS ¢ gl IRG QN AT 21 TR AwES B ol gy 3R T wEegs R
@ 21 AP et ) WA, Tl vd 93 Roeh wdw 99F fay Fw) ¥ @ T8
X A1 Al § ) AEley, d #3 Agied a qogd) & i s g siiv 99 weigdl @
T FYF AR ¢ P IS aen &1 wr § @S gU HIg T3 oF 9o B A &
Td IR aFa AFT A o YINa N AR g1 R 3 JHE B 7 forar g @
g @ A ST T AN BT FH GAEE fFar o aear 2

Sywrers (3f Ao, agddl): fag, aph wigde ded R o smem, S
Sedl T HRU|

it iEf aonE: TREYR A N S1EY galN geng ol & a8 aran areR 9 g
gV 7 Wil &1 3R SEET AR AF § TG, WETW, AR, AEEIS N g
o) fem oy @ SR B T B AR 8@ Ghd &1 s 9 F fw ufifke
500 | |wX 1000 &AFT TG & Yol I | fewe ot o €1 32t avg | wsd)
TFINE Wl gOrEIgR-AYE ool arn aReRf Ri 2, 9P 97 99w uS 9 ATenTg,
AR, SR, memm%mmmwaﬂmaﬁmaﬁm
W w8 Gear &1 HE|y, U g grand A fReell @ Ryareer g @Y
aﬁwwﬂ%léﬁmmmwﬂaﬂﬁiﬁmw%lwmm,
TS, GOTHRYR N g fiarerd @ og o &) SR 3 9 Fea iR R
A F FEwel w1 s B onem | g} 3w € 9w ? P s/ 847 B o @)

479



RAJYA SABHA [25 August, 2000)

5T @ MY 3rgN AHAPTR) WiEgw @ oy @ w0 Q) R b 9§ el 1|
& farms 2@ g

"R B W FeR 3arag fedl ®t
we Sy A 81 pitea e @1 ")

Tl sigR wehie (o9 3R wiR): Suawime wEigy, d@d onfivem @ w®
forg fewrmer & ver ®1 # Yod wnifige Ra & 5@ A, wuid o1 & fag
FE uF T8 ¢ 6 8RR 9 & I 9gd 9reH feurdHe | aw o
Hod &l Dl & AU, agaq ol 21 WX Ui 2rgH oatsl 21 A o-
kil Yod @3 off & Afew d 9] qd @ 9| g8 v eal
& TR A TR T TR B IFT AT A A GA I S AE
AR famer gan & ok &1 g Aok A€l A IR 25 WA At 40 A1 ugd uiHy-
R B ¥ed A s fRw gar 9 ek I aféal & v wdR 9 o 98 & dm wR

R g fhear d@d ok auiRa ok 3R g8 ft 2w & wRa fea
Hox qob &1 397 fRg-qfeem-Rra-dwd fFas wr @ wga € ok 979 Wla w® s
3BT 3[R gsdl 3R Al & wER A FRrel ardm wit @ Rra @ 39w & foy
SR ardl § Wid & 99 Al 3 faomka sedl, ¢Roa +ft g3 ik a8 Rra-g-ml 4
FOU | HA ATF H [ EHd, Uh W, Uh AdWd, (& GQdA 96 T gl , dfdA
I qa R YA A FR Yo W Aar A1 99 e $UY A T I9d T gHA off,
TS TE Y val waat & N & g9 gadl 21 A & Hifew A S 9 O 9w §
7g ug & f& wRyerma @ 4 36 g e R ek e R grew 25 sRd vud @l
ETSae fan, Afea sa @R R o TE gl 39 ey J diotee W /911 I9E
aig eger St argA fifReR @91, S Boligs A 959 /9 9o § vae e &
B9 gd! @Td FTH PE PR o4, I-A FAREE ¥, wer w@ma, | A arfert
garg, I8 R ft g8l A THe 8 Tl e aHF @ YorRte ot & o § Sugr J
TR RN TN, 3§ 98! R € uer 2 ok &M $o ad gan 21 1982 A zfRw
mﬁﬁﬁw&m@sww@aﬁwaﬁﬁﬁﬁaﬁmwm ot fop diw @A
¥ 3ER-3(GY B THD YHHIA P, B 20 Wi Yo F &g i 7 wH A
are 3k o | gl add @ sumR-wewt & fae wd ‘
gw,gﬂsnﬂmﬁaﬁﬁﬁ@aﬁaaﬁﬁraﬁ%ﬁéﬁéwmﬁaqﬁﬁ,ﬁﬁﬂﬁ
F$-$ AN A, TR orl A R 99-73 R @rtl 3 S orFsa e @ Saat
FUATe H B HIw Bt e g & AR ' R Sft o yfvar s e €
FOHR F IR ¥ I ufifad) vomn o 5 &9 @ U Wed dW 9@ W G
dov T AE B F a9 TR BB P werefhad @ oo ¥ 3 A an
geall

T Transliteration of the speech in Persian script is available in the Hindi version
of the Debate.
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SHRI S. SIVASUBRAMANIAN (Tamit Nadu): Sir, | rise to speak on the
Appropriation (Raitways) Bill, and support it. The first issue pertains to
stoppage of some trains at the Ariyaiur Railway Station on the Southern
Railway. Ariyalur has been newly carved out as a District Headquarters.
The State Government is taking necessary steps for establishing the District
Collectorate and other offices in the District. This is the only one railway
station in the vicinity of the Ariyalur District. This Station takes care of the
needs of 30 lakh people belonging to three districts -- Perambalur, Turaiyur
and Namakkal. Sir, the matter of stoppage of the Pandian Express, Nellai
Express, Vaigai Express and Madras Egmore-Kannyakumari Express trains
at the Ariyalur Railway Station was taken up with the hon. Railway Minister.
So, | request the hon. Railway Minister to be kind encugh to sanction the
stoppage of the trains here.

Sir, | would also like to bring to the kind notice of the hon. Railway
Minister a long-pending request of the people of my area. We have been
requesting for a survey of a new railway line connecling Kukbamonam-
Namakkal-via-Jayankondam, Ariyalur, Perambalur and Turaiyur. This fine will
provide railway facility to the people of more than six districts in my State.
It will also benefit the Jayamkondan Lignite Corporation which is likely to
become operational shortly. By laying this line, the Railways can expect a
sizeable revenue from the Jayamkondan Lignite Corporation. The total
length of the proposed new line will be only around 180 kms.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVED#): That is all right.

SHRI' S. SIVASUBRAMANIAN: | want to add only one more point here.
Sir, the House knows fully well that reservation in recruitment is being
provided by the Central Government to Other Backward Classes. Railways is
the biggest organisation with maximum manpower. They recruit lakhs of
employees every year at all levels, from Group 'D' to Group 'A'. | am
happy that they are following the Constitutional obligation of providing
reservation to OBCs in recruitment.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Now you are going
further. ...finterruptions)... | think this is ...{Interruptions)... Later on, during
the Railway Budget, you will have an opportunity to discuss this.
(interruptions).. . Shri Bratin Sengupta. ...(Interruptions).. .

SHRI S. SIVASUBRAMANIAN: There should be a separate Liaison
Ofticer in the Ministry of Railways for the entire Railways.
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SHRI BRATIN SENGUPTA (West Bengal); Sir, | would like to say that
over-centralisation in the operational and administrative functions of the
Railways is a handicap for it in discharging different works. Will you go for
decentralization at different levels? Secondly, at one point of time, passes.
were issued, indiscrimiately, to 14,000 persons. Will you ensure that this
will never happen again? Wil you divulge the names of those 14,000
persons who were the beneficiaries?
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SHRI EDUARDO FALEIRO : Mr. Vice-Chairman, Sir, whenever metre
gauge is converted intd broad gauge, that is, when the infrastructure
grows, the number of trains usually increases. But in the case of my State,
when metre gauge was converted into broad gauge, instead of the number
of trains increasing, it decreased. There is one train which is important for
our State. It is the Vasco-Bangalore train which connects Karnataka.
About 15 per cent of our population are Kannadigas and we have a ot of
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connection with Karnataka also, like we have with Maharashtra. Therefore,
my request here is, firstly, please restore this Vasco-Bangalore train. In
case it is difficult for you to have a new train, please ensure that other trains
are connected to Bangalore. Particularly, if you cannot provide a train
from Goa to Chennai, then trains going to Chennai should be connecled to
Goa.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Keep only one
demand for today.

SHR! EDUARDO FALEIRO: Sir, it is a very tiny demand. | am not

demanding a new train. | am only demanding a connecting train.
Secondly, there is the Railway Pravasi Sangh which takes a lot of interest in
railway problems. | request the hon. Minister, specifically, to put a

representative of this Railway Pravasi Sangh on any of your committees or
boards of the States.

KUMARI MAMATA BANERJEE : Sir, | am grateful to you as also the
hon. Members who participated in the discussion on the Railways' excess
grants and the Appropriation Bill. The hon. Members have expressed a
wide range of things, made constructive criticisms and given many important
suggestions, | am really grateful to all of them. Sir, the Railways is always
visible and whatever hon. Members have said, that is also very genuine. |t
reflects the people's demands as alsc the people's expectation. Sir, first of
all, | would fike to assure this House that a detailed reply will be sent on
the issues that have been raised by the Members, be it related to
individuals, stations, trains or the projects.

| do not want to waste the time of the House and want to concentrate
myself on some specific problems. Number one is this. Qurs is a vast
country. The Indian Railways has a widespread and the biggest network. |t
is a fact that it is the second largest institution or the second largest
organisation in the world. Our route extends to--everybody knows -- over
62,800 kilometers. Our daily passengers are about 12 million. There are
around 78,000 stations. Everyday, about 12,080 trains run across the
country. All kinds of areas --there are some potential areas; there are some
vulnerable areas; there are some remote areas; there are some backward
areas, are covered by the Railways. The Railways also serve as the main
communication link. It is the lifeline of the nation. We are proud of the
railways. In addition, the Railways is the main centre for national integration.
When the people travel by rail, they do not consider the fact that somebody
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belongs to this caste or somebody belongs to this creed, somebody
belongs to this State or somebody belongs to that part of the State. The
Railways carry with it a national integration, unity and diversity of our
country. That is why everybody is proud of Indian Railways.

But we do have some problems. | appreciate the concern of the
members regarding the passenger amenities; regarding the safety, security
and regarding other matters also., 1| will start from the passenger amenities.
Sir, we did not increase the fare. This excess of granis is less. According
to our Parliamentary system, what Public Accounts Committee cleared in
1997-98, | brought in. Number two is regarding the Supplementary
Demands. It is very small. Nothing is there to include more projects or
anything else, because this is highly technical. Number three is regarding
passenger amenities. Yes. So far as passenger amenities are concerned,
we are not satisfied. That is why, in my first Budget also, | did not increase
the fare. | did not increase it. Instead of that, we issued passes to the
poor people, especially for the unorganised sector, the agricultural labour
and for the people living below the poverty line. For the first time in the
Indian history, a monthly pass of Rs.15/- was issued to the poor people.
Now, the poor people think that it is their right to travel by train. Sir, when
| did not increase the fare and when we gave this facilty to the poor,
somebody asked me as to whether the Railways is losing on that account
or-no0t. What is our passenger earning? | want to tell the House, Sir,
about the performance of the year 2000-2001. The hon. Members would
recall that a loading target of 475 million tonnes for the current year has
been kept in the Budget. 1 am happy te inform the House that the Railways
have already loaded 154.66 million tonnes by the end of July, 2000. As
compared to our targets, it is 8.94 million tonnes more than the last year.

Sir, last year also, ie., within 5 months, the Indian Railways surpassed
the records of 50 years in the freight loading. It surpassed all the records
of the last fifty years. This is also an achievement for the Indian Railways.
Sir, you will appreciate, during the period ending July, 2000] in financial
terms, the earning from the goods traffic is Rs. 7683 crore which is Rs. 23
crore more than the target set for the period, and which is Rs. 450 crore
more than that of the last year. Even, Sir, the earning from the passenger
traffic during this period is Rs. 3344 crore, which is Rs. 58 crore higher than
the target set for the period, and which is Rs. 256 crore more than that of
the last year. That means, if you give the opportunity to the poor people,
utilise their services and involve them in the main process, we believe,
reforms can be done in our country. f we do not involve people in the
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main process, there will be no reforms. That is why | am saying that the
process of carrying out reforms should be taken at the grass-roots level.
Sir, when | say, "the grass-roots level®, | mean, the people who are below
the poverty line. So, these people should really be involved in the process.

Sir, | am looking after this Ministry for the last about 10 months. | am
grateful to ali the hon. Members, the elders and the youngsters, who gave
so many valuable suggestions. | am delighted that all these suggestions
have been made. Sir, at the same time, | would like to say that Railways is
a very big organisation. The Railways has its own police, the RPF, though it
does not have the power {o lodge an F.I.LR. and it is a limited force. The
Railways has its own hospitals, it has its own hotels and it has its own
commerciaj utilisation of land and air space. it is having all these types of
projects. There are so many other things. It has its own public sector units
also. We feel that it is one of the biggest organisations. it is just like a
parallel Government. | mean to say, that it is a vast organisation which
covers a very huge area. That is why, now-a-days, | think, it has to be
decentralised. Sir, earlier, the brocess was, if anything needed to be
cleared, it had to be cleared from the Ministry or the Board. But you will be
happy to note that we have decentralised the power and we have now
empowered the General Managers and the DRMs. They have 25% power,
especially, for commercial utilisation of land and air space, and for other
purposes aiso. Now, they are not required to wait for the clearance fram
the Ministry or from the Board. | want to inform the House that an Expert
Group under the leadership of Shri Rakesh Mohan is looking into the details
of reforms and restructuring in Railways. #t is going to submit its report
within a week or two.

But, in the meantime, { think the House and the Government should
think over the matter that the Railway needs to be divided in two parts.
This matter has to be decided. i have learnt from my experience that one
person cannot look after both the operation part and the administrative part
of a vast Department like Railways. Sir, | do not think there is any need for
the Minister to look after the operational matter of the Railways. | think, the
Railway Board is enough to take care of the operational part. Sir, as far as
the administrative part is concerned, | think the Railway Minister can look
after this, but not the operational part because Railways is a vast
Department. Therefore, | feel, it should be decentralised. We have not
done it so far; we should do it now. Though, we do not want that the
indian Railways should be divided, the method of working, the system of
working should be decentralised.
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Sir, the other thing is that the Members complain that the money is
being exhausted because of lack of implementation of the projects and all
this. My humble submission, Sir, is that earlier the system was different.
Now-a-days, the system is different because we present the Budget in the
month of February and the Budge! is passed in the month of May. Sir, for
new projects, even for setting up of a new station, the Rallways has to go
for a tendeér, and, in that process, three months’ time lapses. Then, there is
rainy season. 8o,'in all, the working of nine months’ is lost in this way. |
appeal to the House to think over this matter. The Finance Minister does
not have construction work. But the Railway Ministry has the construction
work.

We shuold not lose time. If, out of twelve months in a year, we lose
nine months, it becomes very difficuit for the railways to go in for
construction and complete the project as per the Budget provisions. That is
why | appeal to the House to look into this matter very seriously and see
that such difficuities are removed.

Hon. Members have expressed their concern about the passenger
amenities. fFor this purpose, we had increased our Budget provision by 74 .
per cent, but | feel something more needs to be done. That is why, now,
we have four Station Masters along with other officers so that they can take
prompt decision and also see that the stations are clean.

On the question of modernisation of the stations, | may inform the hon.
Members that we had earlier included 186 stations as model stations. This
year we have included 22 more stations in * e list. So, in all, there will be
208 model stations.

Sir, stations have been categorised into six categories -- category 'A' to
category 'F'.. We also intend to improve the stations in the interior areas.
That is why we are setting up a Rail-Tel. Corporation. We have kept a
Budget provision for the purpose. Everybody cared about the potential
areas like Delhi-Chennai, Delhi-Calcutta, Delhi-Mumbai or Delhi-Hyderabad.
No one cared about the backward areas. Therefore, we thought, instead of
going into four or five areas, it would be better to go into the 62,800
kilometres track at a stretch. We kept a Budget provision of Rs.500 crores
for the purpose. At the same time, we have set up a corporation for the
purpose. The Cabinet has already cleared the proposal. The corporation is
going to be registered and it will soon start working. Here, | may point out
that the delay in this direction is not because of our fault, but because of
the fault in the system. Until and unless the Budget is passed in the month
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of May and the Supplementary Demands in the month of August, we cannot
utilise the money. Hence the delay.

Sir, Railways need modernisation on its various sectors. We need
modernisation in signals, we need modernisation in tracks. In short, we
need modernisation in the whole railway network in order to upgrade the
railways, its telecom and signalling system through cables.

Some hon. Members raised the issue regarding the recommendations
made by the Standing Committee on Railways. Of course, we respect the
recommendations of the Standing Committee, the Railway Convention
Committee, the Public Accounts Committee, etc. Wherever it is possible, we
will accept their recommendations, in the interest of the Railways. But, as !
have already mentioned, we need restructuring and reforms. The Rakesh
Mohan Committee is going to submit its report. We will consider its
recommendations as and when we receive the report.

Now, | come to the question of security on the Railways. Hon.
Members were concerned about the recent incidents of blasts on the
Railways. We, in the Railways, are also very concerned about these
incidents. The problem is that the Railways have become soft-target. Even
if it is a local problem, the people stop the trains and attack railway
property. In such a situation, it becomes very difficult to run the Railways
properly. Last month, if | remember correctly, they biasted a coach through
a remote control device. We have taken some precautions, but the problen
is that we cannot provide foolproof security to the passengers, because
Police is a State subject.

Many people think that GRP means the Government Railway Police.
But it is not so. It is the State Government Railway Police. We are
concerned about the security of the passengers. In this connection, we
have "already set up a Task Force, wherein we are involving the State
Governments also. This Task Force is going to submit their report. We
have told them that we do not want to interfere in the affairs of the State
Governments. But when a train passes through a State, that State should
provide security to the passengers. | personally wrote many letters to the
Chief Ministers of various States. We took up this matter with the Home
Secretaries and Chief Secretaries of various States. We also took up this
matter with the Home Ministry and other Ministries because law and order
is a State subject. That is why my appeal, through you, to ali the Members.
..{Interruptions). .. He raised one question. | will reply to it. Yes; | know
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about it. It is not from the RPF. It is from the State Government, please
find out. The order has been issued by the Executive Magistrate. He
belongs to the State Government. This is not in our hands. This.is for your
kind information. | had asked for that report.

As | said earlier, law and order is a State subject. That is why my
appeal to the hon. Members would be to pursue this matter with their State
Governments also because we have to provide safety and security to the
passengers. If there is a bomb blast, if there is a sabotage, then, we are al!
concerned. We are all concerned about what is happening in Jammu and
Kashmir. But a message should go that innocent peopie should not be
killed like this. Sir, it is not an accident, but it is an incident. So many
bomb blasts are taking place. | feel, we have to take care of that, through
the State Governments, we cannot take care of it on our own.

One hon. Member mentioned about drinking water. He has also
mentioned about the deiay in awarding claims by the Railway Claims
Tribunals. We are already monitoring this system so that they can clear the
claims, as early as possible. Some hon. Members mentioned about the
Scheduled Castes/Scheduled Tribes backward districts. We have a social
obligation towards backward districts. We are trying tc do our best. OQur
hon. friend, Shri Gopalsinh Solanki has mentioned about the Station
Masters. He is not present here. But | would like to assure him that we will
inform all the Station Masters of ‘A’ and 'B' stations to keep telephone
-numbers of all the officials.

Sir, Meenaji initiated the discussion on these Appropriation Bills. Our
hon. Member, Shri Rashidji has mentioned about the Udhampur-Srinagar
railway line project. This project was announced by the then Prime Minister,
Shri Deva Gowdaiji. At that time, Rs.1500 crores was announced as the cost
for this project. In fact, it was an assurance outside the Railway Budget, the
Planning Commission would provide funds for this project. This time we
gave Rs.I00 crores. But | think this project should get national priority. We
will decide how to pursue it with the Planning Commission. | request the
State Government aiso to pursue it with the Planning Commission. That was
an assurance given by then Prime Minister. Our problem is, we have only
Rs. 800 crores for new lines in 2000-2001. We have to divide these
Rs.BOO crores among all the States. It is not possible for us to give more
than Rs. 100 crores at a time. That is why | request you to pursue this
matter with the Planning Commission because Jammu and Kashmir problem
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is a national problem. They should get top priority. [t is the people's
demand and it should be fulfilled.

Regarding other points, | have already replied. Honourable Members
from Kerala have mentioned about negligence of their State. But | would like
to inform them that during 1999-2000, Rs.199 crores was given to their
State.

This time, | have increased it. In 2000-2001, | increased it to Rs.203
crores, that is, Rs.4 crores extra. It is Rs. 203 crores. This is for your
information. Why should we ignore Kerala? ...(Interruptions)...

Trit VICE-CHAIRMAN  (SHRI T.N. CHATURVEDI): She is only giving the
fo0 ‘

SHRE AL VIWDAYA RAGHAVAN (Kerala) ; Could you state the percentage
iacation?

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : There is a time for it.
Not now. ...(Interruptions)...

KUMARI MAMATA BANERJEE: It is a separate question. If you ask for
details, | can send them. No problem. But please do remember U.P. is a
big State, my State is a medium State which is not that big; Bihar is also
not that-big; Kerala is a small State; Goa is a small State; Andaman is a
small Unjon Territory. There are some differences. It depends on eacn
State. There are some big States, some medium States and there are
some Union Territories. ...{Interruptions)...

SHRI A. VIJAYA RAGHAVAN: But we are not getting proportionately.

KUMARI MAMATA BANERJER: You are getting. Yes, of course, you are
getting.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Madam, you present
your viewpoint.

KUMAR!I MAMATA BANERJEE: What more than that do you expect? If
Bihar can take Rs.255 crores, you can take Rs.203 crores. Can't you think
that it is all right within these financial constraints? There are 14 new
overbridges to you also. You said there was no new train. Of course, five
extensions, we have given. There are some problems. | talked to
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Gopalachariji. From Coimbatore, you asked for extension. The local M.P. is
there. We will talk to him. If he agrees, from our side, there is no
objection. You may be agreeing. But we have tc talkk to the local M.P.
Otherwise, sometimes, there is a problem in the Railways. If we withdraw a
facility, then there is a problem. That is why, after talking to the M.P., it
can be done.

Regarding Orissa also, | have a constant interaction with the Chief
Minister of Orissa. Whenever he is having any problem, whatever help he
asks from the Railways, the Railways is always willing to extend cooperation
to the Orissa Government. Specially, Orissa is a very peaceful State. It is a
very good State. Because of the super-cyclone, they are having a problem.
At the time of the super-cyclone also, the Railways did their best service.
Even when nobody was willing to go, the Railways sent, following an
engine, following a pilot car, drinking water, with generator, food,
everything. They were carried by the Railway. We have not taken any
paisa. It is a social obligation sector. We do not get a paisa frcm the
Government. But we carried them. You will be glad to know that this time
also, because of the drought situation, the Railway carried, the Railway
moved 300 rakes--and there was no paisa--for fodder and more than
12,000 BG wagons and 7000 MG wagons of water to the drought-affected
areas of Gujarat, Rajasthan and Orissa.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): He has come back.
He is listening to you. He is noting down.

KUMAR! MAMATA BANERJEE: We did it free of charge.

There are concessions also like the student concession, the NGO
concession and so many other concessions, which the Railways give for the
social sector. We are not only a commercial organisation. We have a
social obligation aiso. That is why we always maintain that.

With these words, | would request. It is a very small demand. | am
gratefu! to all the hon. Members. Please give us information. Please give us
suggestions. Please give us whatever you think is fit for the Railways.
Sometimes, it builds up a communication, interaction, channel also.

With these words, | convey my heartiest thanks to ail of you.

TrHE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): | shall nhow put the
motion regarding consideration of the Appropriation (Railways) No.3 Bill,
2000 to vote.
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The question is:

"That the Bill to provide for the authorisaticn of appropriation of
moneys out of the Consolidated Fund of India to meet the amounts
spent on certain services for the purposes of Railways during the
financial year ended on the 31% day of March, 1998 in excess of
the amounts granted for those services and for that year, as
passed by Lok Sabha, be taken into consideration.”

The motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): We shall now take up
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formufa and the Title were added to the Bill.
KUMARI MAMATA BANERJEE: Sir, | beg to move:

"That the Bill be returned.”

The question was put and the motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDY): | shall now put the
motion regarding the Appropriation (Railways) No. 4 Bill, 2000 to vote.

The guestion is:

“That the Bill to authorise payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2000-2001 for the purposes of
Railways, as passed by Lok Sabha, be taken intc consideration."

The motion was adopted.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): We shall now take up
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill,

Clause 1, the Enacting Formula and the Title were added to the Bill.
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KUMARI MAMATA BANERJEE: Sir, | beg to move:
*That the Bill be returned.”

The question was put and the motion was adopted.

THE VICE-CHAIRMAN (SHR! T.N. CHATURVEDI): Now, we will take up
further discussion on the Resolution moved by Shri Rama Muni Reddy
Sirigireddy on the 4" August, 2000. Shri S. Viduthalai Virumbi to continue
his speech.

PRIVATE MEMBERS' RESOLUTIONS - MEASURES TO CONTROL
POPULATION GROWTH -- Contd.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr, Vice-Chairman, Sir, a
fortnight back, when | was speaking on the population policy, | had to
abruptly discontinue my speech because of shortage of time. At that time, |
was dealing with the global situation. Instead of going through all these
things, for the last five decades, we have been thinking in this country as
to which is the best contraceptive. th this cdnnection, | would like to say
that we fell that develocpment is the best contraceptive. But the question is
whether the prevalent rates of contraceptives are comparable. We can
compare it with China because they have alsc more than one billion
population. We have reached that mark on May 11 this year. Sir, as per
the study made by the International Institute of Population Studies regarding
national family health survey, the prevalent rates of contraceptives in India
stand at 43 per cent, while in China it is 83 per cent. Then what is the
appropriate contraceptive rate prevalent now which has been determined
by the United Nations for the indian Sub - Continent? They say that the
rate of 65 per cent is appropriate. Therefore, there is a big gap between
the appropriate CPR and the actual achievement of CPR. Therefore, we
have to go a long way. By 2050, India will surpass China in respect of
population. If the programme, as envisaged by them, is implemented, they
will be 168 crores, while our population would increase from 100 crores to
175 crores

Sir, in this, who will play the maximum part? Number one, Bihar,
number two, U.P.; number three, Madhya Pradesh; number four, Rajasthan.
Apart from them, there will be Orissa. These States totally account for 44
per cent of the total population of the indian Sub-Continent. They are going
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